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T T AT AT

182 (|1251

0.08

syeaT foar sefae=

sfregw
251/2

183 |(|268

0.0062

MIERIEHUEC R
HedTH @,
268/1

184 |(|268

0.0062

GRICEEEIEERCICS
268/2
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185 ||268 froft T 0.0062|[FFTEA IEATH

268/3

186 ||288 fasft RREEIGIRS 0.0208|[TTer FATE S foraT
THA =T AT
288/2/2

187 ||288 fasft RREEIGIES 0.0623| [T FaT
ELIKETS

288/1/1

188 |[[332 TR Edkl 2.1481|[FrETI=er arHT
332/1

0.1327 [T e A=
fire

E

189 ||1361/1 EEL

Total 31.3566

[®T. §. CE-ROBPL/30010/73/23-24/3D1]
g T, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th May, 2026

S.0. 2574(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 522(E) Dated:03/02/2026 , published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of NH, Maintenance, management and operation of NH34 in the stretch
of land from Km. 135+200 to Km. 164+850 in the district of DAMOH in the state of MADHYA PRADESH

And whereas the substance of the said notification has been published in ""The Hitavada' and "'Fauladi
Kalam' both dated *24 February 2026"" ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH34 in the stretch
of land from Km. 135+200 to Km. 164+850 in the district of DAMOH in the state of MADHYA PRADESH

|State: MADHYA PRADESH

District: DAMOH

Sl.
No.

Survey/
Plot
Number

Type of Land

Nature of Land

Area|
(in
Hectare

)

Name of Land
Owner/Interested
Person

L Ll

2

[ 3

|Taluk: Batiyagarh

|Vi||age: Barkuwain

1

11

Private

Agriculture

0.0074

Meena D/O Kodulal
caste Prajapati,
Radharani W/O
Shyamlal Prajapati,
Dilip Sahu S/O
Kapurelal Sahu,
Pappu S/O Kanai
caste Prajapati.

12

Private

Agriculture

0.0053

Mangulal S/O
Ghasite Basiya

159

Government

Agriculture

3.7057

Madhya Pradesh
Government

48

Private

Agriculture

0.0027

Kiran D/O
Ramcharan Tiwari
48/2

51

Private

Agriculture

0.0076

Rajkumar Dubey,S/O
Hiralal Dubey
51/2

55

Private

Agriculture

0.0003

Kalpana / Kunti D/O
Ramcharan Tiwari,
55/1

57

Private

Agriculture

0.03

Rohit minor S/O
Manaklal guardian
parents Dasso Bai
W/O Manaklal
57/2

57

Private

Agriculture

0.0037

Chhotelal S/O Mathu,
57/1

75

Common (Private/ Government)

Agriculture/Residential

0.0016

Khargram S/O
Parasram
Vishwakarma.
75/12

10

75

Common (Private/ Government)

Agriculture/Residential

0.002

Ashokkumar S/O
Parasram
Vishwakarma,
75/2

11

75

Common (Private/ Government)

Agriculture/Residential

0.0011

Govind S/O
Ganeshprasad Sahu
75/10

12

75

Common (Private/ Government)

Agriculture/Residential

0.0008

Leeladhar S/O
Ganeshprasad Sahu,
75/4/1
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13

75

Common (Private/ Government)

Agriculture/Residential

0.001

Ganpat S/O Ramulal
Sahu
75/8

14

75

Common (Private/ Government)

Agriculture/Residential

0.0005

Hukam S/O
Ganeshprasad
Vishwakarma
75/4/2

15

75

Common (Private/ Government)

Agriculture/Residential

0.0005

Janakiprasad S/O
Ganpatprasad
Vishwakarma
7517

16

75

Common (Private/ Government)

Agriculture/Residential

0.0006

Prakashrani widow
Keshavram, Shriram
S/O Keshavram,
75/1/1

Villag

e: Neem Kheda Tikri

17

188

Government

Agriculture

0.3739

Madhya Pradesh
Government

18

189

Private

Agriculture/Commercial/
Residential

0.028

Ghanshyam Singh,
S/O Shankar Singh
189/1/1

19

189

Private

Agriculture/Commercial/
Residential

0.01

Ghanshyam Singh,
S/O Shankar Singh
189/1/2

Villag

e: Shahjad Pura

20

198

Government

Agriculture

0.3611

Madhya Pradesh
Government

21

199

Government

Agriculture

0.0245

Madhya Pradesh
Government

22

4,8

Government

Agriculture

3.7689

Madhya Pradesh
Government

23

Government

Agriculture

0.0127

Madhya Pradesh
Government

Villag

e: Ghanshyam Pura

24

135

Government

Agriculture

0.0742

Madhya Pradesh
Government

25

136

Government

Agriculture

0.1362

Madhya Pradesh
Government

26

137

Government

Agriculture

0.0535

Madhya Pradesh
Government

27

138

Common (Private/Government)

Agriculture

0.005

Santosh Kumar, S/O
Bhagwandas
138/4

28

138

Common (Private/Government)

Agriculture

0.0021

Rohit S/O Raja
Anand, S/O Raja
Pateriya

138/3

29

143

Government

Agriculture

0.8084

Madhya Pradesh
Government

30

147

Private

Agriculture

0.0006

Ashutosh S/O Omkar
Prasad Chaurasia,
147/2
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31

147

Private

Agriculture

0.0008

Mukesh S/O Asharam
Shukla,
147/1

32

147

Private

Agriculture

0.0007

Kalicharan S/O
Dhaniram Batiagarh
147/3/1

33

152

Private

Agriculture

0.0061

Ashutosh S/O
Omkarprasad
Chaurasia,
152/1

34

155

Government

Agriculture

0.047

Madhya Pradesh
Government

35

55

Common (Private/Government)

Agriculture

0.0209

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar

55/2

36

56

Government

Agriculture

0.1505

Madhya Pradesh
Government

37

57

Government

Agriculture

0.0124

Madhya Pradesh
Government

38

58

Common (Private/Government)

Agriculture

0.18

Divisional Manager
Road Development
Corporation Ltd
Sagar,

58/6

39

58

Common (Private/Government)

Agriculture

0.18

Divisional Manager
Road Development
Corporation Ltd
Sagar

58/5

40

58

Common (Private/Government)

Agriculture

0.0944

Divisional Manager
Road Development
Corporation Ltd
Sagar,

58/4

41

61

Private

Agriculture

0.0029

Ashok S/O Chhotelal,
Ganpat S/O
Chhotelal, Govind
S/O Chhotelal
Jagdish S/O
Chhotelal, Babbu S/O
Chhotelal, Balram
S/O Chhotelal
Bhagwandas S/O
Chhotelal, Mulambai
widow Chhotelal
Laxman S/O
Chhotelal

42

62

Common (Private/Government)

Agriculture

0.1903

Divisional Manager
Road Development
Corporation Ltd
Sagar

62/2

43

68

Government

Agriculture

0.0128

Madhya Pradesh
Government
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44

74

Common (Private/Government)

Agriculture/Commercial

0.1071

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar

74/4

45

75

Common (Private/Government)

Agriculture

0.2743

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar

75/4

46

76

Government

Agriculture

0.0706

Madhya Pradesh
Government

47

77

Common (Private/Government)

Agriculture

0.2288

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar

77/2

48

78

Common (Private/Government)

Agriculture

0.096

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar

78/2

49

80

Common (Private/Government)

Agriculture

0.005

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar

80/2

50

81

Common (Private/Government)

Agriculture

0.1746

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar

81/2

51

8571

Government

Agriculture

0.1344

Madhya Pradesh
Government

Villag

e: Batiyagarh

52

1136/2

Private

Commercial

0.006

Shobha W/O
Jaikumar Jain,
address Damoh

53

1137

Private

Agriculture/Residential

0.0029

Ghanshyam S/O
Shankarsingh
1137/2/2

54

1138

Private

Agriculture

0.0054

Randhirsingh S/O
Shankarsingh
1138/2

55

1138

Private

Agriculture

0.0164

Shivraj S/O Mahipal
Raj S/O Mahipal
1138/1

56

1139

Government

Agriculture

0.2793

Madhya Pradesh
Government

57

1148

Government

Agriculture

1.9668

Madhya Pradesh
Government

58

1149/1

Private

Agriculture/Commercial

0.0023

Nathuram S/O
Churaman Mishra
1149/1/1/1/1/2
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59

1149/1

Private

Agriculture/Commercial

0.0029

Vimlabai W/O
Laxmansingh
1149/1/1/1/2

60

1149/1

Private

Agriculture/Commercial

0.0038

Virendrasingh minor
S/O Laxmansingh
guardian Vimlabai
1149/1/1/1/3

61

1149/1

Private

Agriculture/Commercial

0.0038

Delansingh minor
S/O Laxmansingh
guardian Vimlabai
1149/1/1/1/4

62

1149/1

Private

Agriculture/Commercial

0.0043

Pushpendrasingh
minor S/O
Laxmansingh
guardian Vimlabai
1149/1/1/1/5

63

1149/1

Private

Agriculture/Commercial

0.0029

Somnathsingh S/O
Baijnathsingh
1149/1/1/2/1

64

1149/1

Private

Agriculture/Commercial

0.0042

vipin S/O vijaysingh
1149/1/1/3/2

65

1149/1

Private

Agriculture/Commercial

0.0035

Ramnarhsingh S/O
Madhavsingh
1149/1/2/1

66

1149/1

Private

Agriculture/Commercial

0.0035

Ramdulaiya W/O
Ramnathsingh
1149/1/2/5

67

1149/1

Private

Agriculture/Commercial

0.0024

Kamalsingh S/O
Ramnathsingh
1149/1/2/2

68

1149/1

Private

Agriculture/Commercial

0.0018

Savitri W/O
Kamalsingh
1149/1/2/4

69

1149/1

Private

Agriculture/Commercial

0.0016

Savitri W/O
Kamalsingh
1149/1/2/3

70

1149/2

Private

Commercial

0.0053

Shobha, W/O
Jaikumar Jain

71

1150

Private

Agriculture

0.0166

Saligram S/O Nannu
Ram

72

1151

Private

Agriculture

0.045

Shyamsundar S/O
Nannuram

73

1152

Private

Agriculture/Commercial/
Residential

0.0027

Ashish S/O Rajkumar
caste Jain,
1152/1

74

1152

Private

Agriculture/Commercial/
Residential

0.0376

Varsha widow
Mukesh Kumar,
Aagrah, Drishya,
Drishika minor S/O
Mukesh Kumar
guardian Varsha
Mukesh Kumar S/O
Rajkumar Jain
1152/1/2
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75

1153

Private

Agriculture/Commercial

0.0076

Pradeepkumar S/O
Omkarprasad
1153/1/1/2

76

1153

Private

Agriculture/Commercial

0.003

Krishnakumar S/O
Munnalal Sahu
Sapnasingh W/O
Madhavsingh
Raghavendra Tiwari
S/O Bhagwatprasad
Tiwari Bhupendra
Tiwari S/O
Bhagwatprasad
Tiwari

1153/1/2

77

1153

Private

Agriculture/Commercial

0.0045

Sangeeta W/O Yograj
caste Rajput
1153/2

78

1153

Private

Agriculture/Commercial

0.0205

Jagdishsingh S/O
Kutharising
Pushpabai Jain W/O
Bhagatchandra Jain
Rajkumari Jain W/O
Maheshchandra
1153/1/1/1/1/171

79

1154

Private

Agriculture

0.018

Rekha W/O Virendra
Kumar Jain,
Radharani W/O
Saligram Tiwari,
Bhupendra Tiwari
S/O Bhagwantprasad
Tiwari, Radhavendra
Tiwari S/O
Bhagwantprasad
Tiwari,

80

1155

Private

Commercial

0.0442

Yash Mishra S/O
Jageshwar Prasad,
Rupali Mishra D/O
Jageshwar Prasad,
Subhali Mishra D/O
Jageshwar Prasad,
Aakaksha Mishra
D/O Jageshwar
Prasad, Jageshwar
Prasad S/O
Chaturbhuj Prasad
Mishra

81

1160/1

Private

Agriculture/Residential

0.0184

Kalicharan S/O
Dhaniram
1160/1/2

82

1160/2

Private

Agriculture

0.046

Dhaniram S/O
Thansingh
1160/2/1

83

1160/2

Private

Agriculture

0.0333

Mukesh S/o
Kishorilal Rekha Bai
W/O Kishorilal
1160/2/2

84

1160/3

Private

Agriculture

0.0969

archana W/O
badriprasad
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85

1203

Private

Agriculture

0.0115

Rukhmani D/O
Rupnarayan,
Badriprasad S/O
Rupnarayan Shantibai
D/O Rupnarayan
Krishnakant S/O
Rupnarayan

86

1204

Private

Agriculture

0.028

Rukhmani D/O
Rupnarayan,
Badriprasad S/O
Rupnarayan Shantibai
D/O Rupnarayan
Krishnakant S/O
Rupnarayan

87

1218

Private

Agriculture

0.0558

Muratsingh S/O
Parvatsingh

88

1219

Private

Agriculture

0.0634

Dharmahorn S/O
Mountainhorn

89

1220

Private

Agriculture

0.0279

Vidyavati, W/O
Gorelal

90

1221

Private

Agriculture

0.01

Badri Prasad S/O
Rupnarayan,
Krishnakant S/O
Rupnarayan

91

1222

Government

Agriculture

1.4402

Madhya Pradesh
Government

92

150

Government

Agriculture

0.1329

Madhya Pradesh
Government

93

310

Common (Private/Government)

Agriculture/Commercial

0.0002

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar.

310/2

94

316

Government

Agriculture

0.0224

Madhya Pradesh
Government

95

318/1

Private

Agriculture

0.1205

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar.

318/4

96

318/2

Private

Agriculture

0.1083

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar.

318/5

97

384

Common (Private/Government)

Agriculture

0.0192

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar.

384/2

98

385

Common (Private/Government)

Agriculture/Commercial/
Residential

0.1952

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar.

385/2
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99

386

Government

Agriculture

0.0349

Madhya Pradesh
Government

100

389

Common (Private/Government)

Agriculture/Residential

0.3018

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar.

389/2

101

390

Common (Private/Government)

Agriculture

0.275

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar.

390/2

102

396

Government

Agriculture

0.022

Madhya Pradesh
Government

103

404

Common (Private/Government)

Agriculture

0.1475

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar.

404/3

104

405

Common (Private/Government)

Agriculture/Residential

0.0933

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar.

405/2

105

406

Common (Private/Government)

Agriculture/Commercial/
Residential

0.1534

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar.

406/2

106

407

Common (Private/Government)

Agriculture

0.0533

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar.

407/2

107

411

Common (Private/Government)

Agriculture/Commercial

0.0572

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar.

411/2

108

412

Common (Private/Government)

Agriculture/Commercial/
Residential

0.02

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar.

412/5

109

418

Government

Agriculture

0.1656

Madhya Pradesh
Government

110

419

Common (Private/Government)

Agriculture

0.0017

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar.

419/2

111

420

Common (Private/Government)

Agriculture/Residential

0.0479

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar.

420/2
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112

427

Common (Private/Government)

Agriculture/Residential

0.1903

Divisional Manager,
Road Development
Corporation Ltd.,
Sagar.

42712

113

428

Common (Private/Government)

Agriculture/Commercial

0.047

Prakashrani widow
Narayan Rajpal,
Ashok Kumar S/O
Narayan Rajpal,
Anjani S/O Narayan
Rajpal, Mukesh
Singh S/O
Dwarkasingh Lodhi,
428/1/1/1/2

114

436

Common (Private/Government)

Agriculture/Commercial

0.0041

Muralidhar S/O
Ratiram,
436/1/4

115

439

Government

Agriculture

0.7191

Madhya Pradesh
Government

Villag

e: Basiya

116

183

Private

Agriculture

0.0011

Janakrani widow
Jalamsingh,
Dilipsingh S/O
Jalamsingh, Kashiram
S/0 Jalamsingh

117

184

Private

Agriculture

0.0022

Gayasing S/O
Komalsing,
Kusumrani widow
Komalsing, Meerabai
D/O
Komalsing,Parwatsin
g S/O Komalsing,
Sundarsing
S/OKomalsing,
Dheerajsing S/O
Komalsing,

118

185

Private

Agriculture

0.0002

Maharani Widow
Munising

119

214

Government

Agriculture

1.6633

Madhya Pradesh
Government

120

215

Private

Agriculture

0.0085

Donkobai D/O
Paramsingh, Peer
Muhammad S/O
ljaazat Khan, Asif
Khan S/O ljaazat
Khan, Aslam Khan
S/O ljaazat Khan
Azim Khan S/O
ljaazat Khan

121

219

Private

Agriculture

0.0029

Nathusingh S/O
Khetsingh

122

220

Private

Agriculture

0.0002

jamki widow jalam
singh Dilipsingh S/O
Jalamsingh, Kashiram
S/0 Jalamsingh

123

229

Private

Agriculture

0.0003

Bhagbai, W/O

Ghumansingh
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124

232

Private

Agriculture

0.0045

Shri Ram Lalla
Government
Manshapuran
Hanumanji Temple
Basia Mouth. Kuvar
Singh, S/O
Kanchhedi Singh

125

260

Private

Agriculture

0.0002

Anita D/O
Durjansingh, Rajpyari
widow Durjansingh,
Devsingh S/O
Durjansingh,

260/1

126

260

Private

Agriculture

0.0006

Ajmersingh S/O
Bahadursingh,
260/2

127

260

Private

Agriculture

0.0002

Vimlabai D/O
Panchamsingh,
Halkibahu widow
Panchamsingh,
Jageshwarsingh S/O
Panchamsingh,
Gopalsingh S/O
Panchamsingh
260/3

128

261/1

Private

Agriculture

0.0004

Saddham Hussain
S/O Anwar Khan

Villag

e: Lukayan

129

11111

Private

Agriculture

0.0007

Bahora S/O Rajaram
caste Kurmi
1111

130 |

[114/2

[Private

||Agriculture

0.0003|

|Gokal S/O Mihilal.

131

119

Private

Agriculture

0.0005

Kamlesh S/O
Balchand, caste
Kurmi

132

186

Private

Agriculture

0.0339

Vinod S/O Gopal,
Devendra S/O Gopal,
Suhagarani widow
Gopal,

186/1

133

186

Private

Agriculture

0.017

Brajesh S/O
Ramgopal,
186/2/1

134

186

Private

Agriculture

0.017

Praveen S/O
Ramgopal
186/2/2

135

200/2

Private

Agriculture

0.0023

Anand Patel S/O
Govind Kurmi

136

202

Private

Agriculture/Commercial

0.005

Govind S/O
Ghanshyam,
202/1/2

137

202

Private

Agriculture/Commercial

0.004

Raju S/O Babulal
Dhaturaha.
202/2

138

202

Private

Agriculture/Commercial

0.077

Shalakram S/O
Jagannath Mamta
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D/O Jagannath,
Sunita D/O
Jagannath, Kamalrani
widow Jagannath,
202/1/1

139

203

Government

Agriculture

2.7102

Madhya Pradesh
Government

140

204

Private

Agriculture

0.014

Ramcharan S/O
Kanchhedilal, Jagdish
Prasad S/O
Kanchhedilal

141

205

Private

Agriculture

0.0106

Jankirani /
Kamaladevi W/O
Rameshwarprasad
Patel

Villag

e: Bakayan

142

201

Government

Agriculture

0.2221

Madhya Pradesh
Government

Villag

e: Bhatera

143

101/2

Private

Agriculture

0.015

Omkar S/O Baijnath.
101/2/2

144

101/2

Private

Agriculture

0.0329

Gotiram S/O
Ramcharan, Gokul
S/O Ramcharan,
101/2/1

145

64/3

Private

Agriculture

0.0766

Kailash Kumar, S/O
Hazarilal, caste
Kurmi

146

65/3

Private

Agriculture

0.0022

Kailash Kumar, S/O
Hazarilal, caste
Kurmi

Villag

e: Chainpura

147

120

Government

Agriculture

0.4636

Madhya Pradesh
Government

148

121

Government

Agriculture

0.0123

Madhya Pradesh
Government

149

122

Common (Government/ Private)

Agriculture

0.0373

Madhya Pradesh
Government
122/2

150

123

Government

Agriculture

0.0011

Madhya Pradesh
Government

151

125

Private

Agriculture

0.0045

Baijnath S/O Gulzar
caste Sahu, Kamlesh
S/O Gulzar caste
Sahu, Sushilabai W/O
Ramcharan caste
Sahu, Kusumrani
W/O Mitth, Babli S/O
Dhokal caste Ahir,
Raja S/O Dhokal
caste Ahir

125/1/1

152

127

Private

Agriculture

0.0035

Sancharaya S/O
Punne
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153

128

Government

Agriculture

0.9691

Madhya Pradesh
Government

154

129

Government

Agriculture

0.2706

Madhya Pradesh
Government

155

33

Private

Agriculture

0.0024

Diamond Cement
Factory Narsinghgarh
Pro Mysore Limited
Rescos Bangalore
Maru Azhar Alipro

156

34

Private

Agriculture

0.0103

Diamond Cement
Factory Narsinghgarh
Pro Mysore Limited
Rescos Bangalore
Maru Azhar Alipro

157

66

Private

Agriculture

0.0065

Diamond Cement
Factory Narsinghgarh
Pro Mysore Limited
Rescos Bangalore
Maru Azhar Alipro

158

76

Private

Agriculture

0.0396

Diamond Cement
Factory Narsinghgarh
Pro Mysore Limited
Rescos Bangalore
Maru Azhar Alipro

159

77

Private

Agriculture

0.025

Diamond Cement
Factory Narsinghgarh
Pro Mysore Limited
Rescos Bangalore
Maru Azhar Alipro

160

78

Private

Agriculture

0.0125

Diamond Cement
Factory Narsinghgarh
Pro Mysore Limited
Rescos Bangalore
Maru Azhar Alipro

161

80

Government

Agriculture

0.0162

Madhya Pradesh
Government

162

81

Government

Agriculture

0.0016

Madhya Pradesh
Government

163

82

Government

Agriculture

0.0064

Madhya Pradesh
Government

164

83

Private

Agriculture

0.005

Rajesh Kumar Tiwari
S/0O Raj Kishore
Tiwari,

83/1

Villag

e: Sirsiya

165

39

Government

Agriculture

0.0138

Madhya Pradesh
Government

166

47

Government

Agriculture

1.1111

Madhya Pradesh
Government

167

62

Private

Agriculture

0.0005

Rameshwar S/O
Jamuna Prasad,
62/1

168

62

Private

Agriculture

0.0004

Kashiram S/O
Jamuna Prasad,
62/2
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169 ||62 Private Agriculture 0.0006||Harishankar S/O
Jamuna Prasad
62/3

[Village: Motha |

170 (|104/1 Private Agriculture/Residential 0.002|(Baijnath S/O
Dhaniram,
104/1/1

171 |(|104/1 Private Agriculture/Residential 0.0004(|Kamlesh S/O
Rajkishore
104/1/2

172 (|104/2 Private Agriculture/Other Purpose 0.0059||Baijnath S/O
Dhaniram,
104/2/1

173 (|104/2 Private Agriculture/Other Purpose 0.018|[Awadhesh Kumar

S/O Prakashchandra
Asati, Sharadkumar
S/O Abadhbihari
Asati

104/2/2

174 |68 Government

Agriculture

0.0523

Madhya Pradesh
Government

175 |85 Private

Agriculture

0.0007

Kaushalyarani widow
Rajaram, Ramprasad
S/O Ramdas, Babulal
S/O Makhanlal,
Ramvishal S/O
Ramdas,
Dwarkaprasad S/O
Ramdas,
Gaurishankar S/O
Rajaram, Arvind S/O
Ashok, Shriram S/O
Rajaram, .

85/1

176 (|86 Private

Agriculture

0.0023

Kaushalya Rani
widow Rajaram,
Ramprasad S/O
Ramdas, Babulal S/O
Makhanlal Ramvishal
S/O Ramdas Dwarka
Prasad S/O Ramdas
Gaurishankar S/O
Rajaram Arvind S/O
Ashok Shriram S/O
Rajaram

177 (89 Government

Agriculture

1.0438

Madhya Pradesh
Government

Taluk: Patharia

Village: Pipariya Champat

178 [|157 Private

Agriculture

0.0072

Sharda Prasad, S/O
Baijnath, caste
Kurmi,

157/1
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179

242

Private

Agriculture

0.01

Jasid S/O Nasir

180

262

Government

Agriculture

1.1084

Madhya Pradesh
Government

IVillag

e: Kalyanpura

181

54

Government

Agriculture

0.0008

Madhya Pradesh
Government

Villag

e: Narsin

ghgarh (CT)

182

251

Private

Commercial

0.08

Shraddha S/O Arvind
Sridhar
251/2

183

268

Private

Agriculture

0.0062

Rawia Begum W/O
Altaf Khan,
268/1

184

268

Private

Agriculture

0.0062

Salim S/O Nanne
Khan,
268/2

185

268

Private

Agriculture

0.0062

Ismail Usman Ahmed
Jivrail Ahmed
Muniuddin S/O
Abdul Sattar

268/3

186

288

Private

Agriculture/Residential

0.0208

rakeshkumar jain S/O
Hukamchand
288/2/2

187

288

Private

Agriculture/Residential

0.0623

Sumatrani widow
Umashankar
288/1/1

188

332

Government

Agriculture

2.1481

Madhya Pradesh
Government
332/1

189

361/1

Private

Agriculture

0.1327

Sushma W/O Arvind
Singh

Total|| 31.3566)|
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